RAJASTHAN HIGH COURT, JODHPUR
'Noﬁoz[ﬁIJEpzo Date:- 04-0L1-2020

CIRCULAR

It has been observed that despite clear directions, cases are being posted in
CIS on holidays by some subordinate courts. This tendency indicates gross
negligence and disobedience on the part of concerned employees as well as
Presiding Officers.

For finding out the cases posted in CIS on holidays, a computer programme
‘Calendar’ has been provided and by following the instructions issued by the
-Registrar Cum CPC vide letter No. 1103 dated 14.06.2017, the dates in the cases

listed on holidays may be corrected. (Copy enclosed for ready reference).

Therefore, it is enjoined upon all the Presiding Officers of Subordinate
Courts to check and ensure that not even a single case of his/her court is posted in
CIS on holidays.

The System Assistants/System Officers are also directed to check the CIS on
daily basis and if any case of any court is found listed on holiday, the same be
brought to the notice of concerned Presiding Officer as well as of respective
District Judge so that no such mistake is repeated and appropriate departmental

action may be taken against erring official.

Any deviation from the directions would be viewed seriously.

BY ORDER

(O
REGISTRAR GE 15

Gen/XVi02/2020/ %6 Date : 04 .01.2020

Copy forwarded to all the District & Sessions Judges with request to
circulate the same amongst all the Subordinate Courts in their Judgeships.
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